ITEM NO.55 REGISTRAR COURT. 2 SECTION II
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR SH. S.P.S. LALER
Criminal Appeal No(s). 1180/2022
LAL MOHAMMAD & ANR. Appellant(s)
VERSUS

THE STATE OF UTTAR PRADESH Respondent(s)

Date : 25-01-2023 This appeal was called on for hearing today.

For Appellant(s)

Ms. Kumud Lata Das, AOR
Mr. Harsh Ajay Singh, Adv.
Ms. Pooja Rathore, Adv.

For Respondent(s)

Mr. Sarvesh Singh Baghel, AOR
Ms. Pooja Singh, Adv.

UPON hearing the counsel through Video Conference, the
Court made the following
ORDER
Sole respondent is duly represented.
Records not received.
Issue D.0. letter in this regard.

List again on 13.03.2023.

Signature-Not Verified S . P . S . LALER

Dlgllaj'l)'/gg\ﬁegby

PRIYANKA LIK Regist rar

Date: 20: 1.30
11:13:18|
Reason:

pm



		2023-01-30T11:13:18+0530
	PRIYANKA MALIK




